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Utilisation of Cauvery Water for
Power Gemeration by Kerala

5669, SHRI C. K. CHANDRAPPAN:
Will the Minister of ENERGY be
pleased to stute:

(a) whether the Kerala Government
is keen about its proposal to utilise
Cauvery waterg for power generation
ip its two hydro-electric projects; and

(b) if so, the main features thereof?

sent the following twe schemes:

(i) Manathody Hydro Electric Pro-
ject:

It envisagez the creation of a re-
servolr of & gross cepacity of 327
miilion cubic meters (mcum) by con.
struction of a 3627 meter high dam
atross the Mananthody river, construc-
tion of tunnel to divert the waters
from the Mananthody resarvolr to the
adjscent Valapathnan besin,
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power station with an installed capa-
city- of 200 MW.

(il) Kerala Bhavani H. E. Scheme:

It envisages west-ward diversion of
the waters of the Bhavani for power
generation. The scheme envisages
construction of a 61 meter high maso-
nary dam and a power station with
an installed capacity of 100 MW.

Indo German Agreement for manm-
factare of Gas Plant )

5670. SHRI C. K. CHANDRAPPAN: |
Will the Minister of INDUSTRY AND
CIVIL. SUPPLIES be pleased to
state:

(a) whether Government are aware
that an agreement for manufacturing
producer gag plant has been migned
between Bird Company, Calcutta and
Reramische Industries Bedarfs, West
Germany recently;

{b) if so0 the facty thereof; and

(c) the reaction of Government's
thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A.C
GEORGE): (a) to (c). A proposal
for foreign collaboration has been re-
celved. It has been receiving appro- |
priate consideration of the Govern-
ment.

Activities of C1A. in Jamtars

§671. SHRI BIBHUTI MISHRA: |
Wil the Minister of HOME AFFAIRS |
be pleased to state:

(a) whether Goverrrment’s attention
has been drawn to the Ssarchlight pub-
lished from Patna dated 26th Feb-
ruary, 1975, page 8, column I to 3
under the heading “C.I.A. active in
Jamtara, alleges Congress M.L.A.";

(b} it so, whether Central Govern-
ment have received any report from
its Central Intelligence; und

(c) if so, the facts thereof?





